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Title: Street Children (Rehabilitation and Welfare) Bill, 2019
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HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill to provide for th

rehabilitation and welfare measures to be undertaken by the Union an

the State Governments for the street children who subsist on ra

picking, begging, shoe polishing, working as potters or performin

acrobatics at road crossings or public places and their rehabilitation b

taking their custody and providing them due care, protectio

education, vocational training and for matters connected therewith ¢

incidental thereto.”

The motion was adopted.

oft w11 R guUfa iy, ¥ fadus & RewfUd:+ HRagl




HON. CHAIRPERSON: Item nos. 44 and 45, Dr. Ram Shankar Katheria

not present.
[tem no. 46, Shri Hemant Singh Patil — not present.

I should inform the House that there are 171 Private Member Bills to t

introduced today.
[tem nos. 47 and 48, Shri Su. Thirunavukkarasar — not present.
[tem nos. 49 and 50, Prof. Rita Bahuguna Joshi — not present.

[tem no. 51, Dr. Manoj Rajoria ji.



